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A proposal has been received from the
Government of Gujarat to set up a Tiger
Safari Park near Gandhinagar at a total
estimated cost of Rs. 12 lakhs. This
proposal is under consideration.

WORKING OF PUBLIC
UNDERTAKINGS

379. SHRIK.L.N. PRASAD:
SHRI K. P. SINGH DEO: Will
the Minister of FINANCE be pleased to
state :

(a) whether it is a fact that the public
industrial and commercial undertakings
of the Central Government incurred a net
loss of Rs. 18.96 crores in 1971-72 after
meeting all expenses, depreciation,
interest and tax dues;

(b) whether it is also a fact that des-
pite an increase in turnover and operating
income, the public undertakings incurred
a net loss of Rs. 2.86 crores over the
previous year;

(c) if so, what are the main causes of
the losses ; and

(d) what steps are being taken by
Government in this regard'?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) Yes, Sir.

(b) Yes, Sir. Presumably the Hon'ble
Members refer to the overall net loss of
Rs. 18.96 crores incurred by the Central
Government Industrial and Commercial
Undertakings during 1971-72 as against
the over-all net loss of Rs. 2.86 crores
incurred by them during 1970-71.

(c) The main reasons for the higher
losses incurred during 1971-72 were :

(i) The Hindustan Steel's losses
increased from Rs. 451 crores in 1970-
71 to Rs. 45.63 crores in 1971-72 due
to the roof collapse at Rourkela;

(i) Air India which earned a profit
of Rs. 3.87 crores in 1970-71 incurred
a loss of Rs. 1.96 crores in 1971-72
due to the effects of hostilities with
Pakistan in the winter of 1971 as also
the recession in international air traffic;
and
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(iii) the Neyveli Lignite Corpora-
tion's losses increased from Rs. 11.06
crores in 1970-71 to Rs. 13.31 crores
in 1971-72 due to lower production of
lignite.

(d) Steps taken to improve the
working results of public enterprises
include :—

(i) better maintenance organiea-tion
and practices to reduce equipment
downtime;

(ii) improvement in production
planning and control, personnel
management, materials management,
industrial engineering, etc.;

(iii)  introduction of incentive
schemes for improving motivation;

(iv) training at all levels for better
managerial performance and increased
productivity;

(v) wherever demand has been
inadequate, diversification and greater
export efforts ; and

(vi) import of raw materials and
components, wherever necessary.
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T[NUMBEROF AIRGRASHES IN INDIAN

AIRLINES
3 SO. DR. BHAI MAHAVIR :
SHRI JAGDISH PRASAD|

MATHUR: SHRI N. K.
SHEJWALKAR : SHRI V. K.
SAKHALECHA : | SHRI PREM
MANOHAR : SHRI O. P. TYAGI :
SHRI D. THENGARI :

Will the Minister of TOURISM and CIVIL
AVIATION be pleased to state :

(a) the number of the aircrafts of the
Indian Airlines which have crashed during the
last three years and the respective dates of
their inquiry reports submitted to Government
alongwith the main recommendations
contained therein; and

(b) the loss of life and money suffered in
each case ; and

(c) the action taken by Government on
each report?]
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tITHE MINISTER OF TOURISM AND

CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (b) A

statement giving the requisite information is
attached. [See Appendix LXXXV, Annexure
No. 24].

(¢) A committee headed by , Deputy
Director General of Civil Aviation has been
formed to oversee the expeditious
implementation of the various recom-
mendations by the authorities concerned.
Meanwhile the following preventive steps
have been taken :—

(1) It has been decided to re-assess the
proficiency of all Commanders of Indian
Airlines. The programme of assessment has
commenced on 9th July 1973.

(ii) Sanction has been accorded to two
new posts of Examiners of Flying for
checking the proficiency
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and skill of pilots for command

ratings.

(iii) A system of pre-flight medical
checks has been introduced by Indian
Airlines at the four major airports to
ensure that the provisions of Air crafts
Rules regarding consumption of
alcohol are not violated.

(iv) A system has been introduced
whereby the pilots have to personally
take the preflight briefing at the
Movement Control before each flight.

(v) Surprise checks during flight by
Regional Operations Manager have
been introduced by Indian Airlines to
keep a watch over the observance of
the  prescribed procedures and
regulations by the flying crew.

381. [Transferred to the 8th August,
1973.]
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NON-NATIONALISED BANKS
382. SHRI SURAJ PRASAD : Will

the Minister of FINANCE be pleased to
state :

(a) the names of those non-nation-
alised banks in the country whose de-
posits have reached Rupees 50 crores;
and

(b) whether Government propose to
nationalise those banks?]
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tITHE DEPUTY MINISTER IN THE

MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : (a) The deposits
of the following non-nationalised Indian
commercial banks have exceeded Rs. 50
crores :

1. Andhra Bank Limited

2. New Bank of India Limited

3. Vijaya Bank Limited

4. Punjab and Sind Bank Limited

(b) No such proposal is at present
under Government's consideration. ]

ASIAN DEVELOPMENT BANK

383. SHRI BHUPESH GUPTA
Will the Minister of FINANCE be
pleased to state :

(a) what is the total contribution so far
made by India to the funds of the Asian
Development Bank; and

(b) the benefits derived by India from
its participation in the working of the
Bank?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K.. R.
GANESH) : (a) Out of a total subscribed
capital of § 2750 million of the Asian
Development Bank, India's capital
subscription is $ 232.5 million. Out of $
232.5 million India has paid $ 57.7
million and further instalments of about $
11.2 million each will be payable in 1974
and 1975. The balance of the subscription
is callable.

(b) Till date, India has secured con-
tracts totalling $ 5.511 million and 22
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